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PUBLIC ACCOUNTS COMMITTEE

Frrry-rourtn REPORT

Shri R, R, Morarka (Jhunjhunu): 1
beg to present the Fifty-fourth He-
port of Public Accounts Committee
on Appropriation Accounts (Civil),
1963-64, Audit Report (Civil), 1963
and Audit Report (Commercial, 1085
and Finance Accounts, 1963-84 reiat-
ing to the Ministries of Finance (in-
cluding Planning Commission), Food,
Agriculture, C ity Devel it
and Cooperation (Department of
Agriculture) and Home Affairs (re-
lating to Andaman Administration).
Industry, Iron and Steel, Mineg and
Metals, Labour, Employment and
Rehabilitation (Department of Reha-
bilitation), Department of Social
Welfare, Ministries of Supply and
Technica] Development, Transport
and Aviation and Works, Housing and
Urban Development.

Shri Hari Vishnu Ksmath (Hosh-
angabad): On g point of information
and clarification. I believe this is the
first report by the new Public Ac-
counts Committee constituted for this
year. When these parliamentary
committees were constituted for this
year, 1066-87, we had, many of us,
looked forward with hope and confi-
dence, nay, many of us were almost
sanguine that in consonance with the
highest traditions of the best parlia-
ments of the world, you who have set
up new precedents in the Lok Sabha,
would also set up a newer one by ap-
pointing a Member of the Opposition
as the Chairman of one of the parlia-
mentary committees at least.

Shrimati Renn Chakravarity (Bar-
rackpore): Never. never,
Shri Hari Vishnu EKamath: We

would have been happy if wyou had
done so, but I am constrained to say
that you have not thought it fit to
appoint one of the Members of th~
Opposition as Chairman of one of the
parliamentary committees, We would
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be gratefu] if you would kindly let
us know your point of view on this
question.

Shri H. N. Mukerjee (Calcutta
Central): Since Mr, Kamath has
brought this up, I would like to add
that it really is depressing for us to
find certain conventions, the appro-
prioteness of which has been recog-
nised by everbody even in this
House, are not being sought to be pur-
sued.

Shrimati Renu Chakravarity: Not
one. We have raised it several times.

Shri H. N. Mukerjee: The Public
Accounts Committee story has al-
ready been related by Mr. Kamath.
This kind of thing goes on being done
from year to year.

In the case of the Fublic Under-
takings Committee, I was stunned one
day to discover that on the Committee
there was a leader of a particular
group in the opposition, but at the
same time, when there was g vacan-
cy, the appointment of the chairman-
ship was made quite disregarding the
claims of a very important member of
the opposition who happened to be
there, and who was also in possession
of much administrative experience. A
Congress Member was again put up
as Chairman,

It is entirely in your discretion. We
are unfortunately not in a position to
queston that discretion, it would not
be right for us to do so, but in spite of
these dscretionary powers and autho-
rities, surely certain conventions have
got to grow in this country, or this
facade of  parliamentary  activity ned
better be said good-bye to altogether.
Either we try to work the parliamen-
tary system in the proper spirit, or
we call g spade g spadc and carry on
what Mr. Setalvad and his friends
cll = dictatorship .unctioning  under
the garb of a Constitution in this
country.

I am so: to have to say this, but
Mr, Krmath has brought this up, and
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be has done it very rightly, and all
of us react in the same way, and we
do feel very agg-ieved that in regard
to these committees of Parliament,
the demands of the Opposition which
are not exorbitant, which are not un-
reasonable, which are entirely in con-
formity with  parliamentary  practicc
and the spirit of the working of Par-
liament, continue to be disregarded.

Shri Ranga (Chittoor): I wish to
endorse all that my two hon. friends
have said on this oc:asion and on this
matter,

I have no complaint so far as the
present Chairman of the Public Ac-
counts Committee is concerned. He
did vary good work last year, we all
bear testimony to that. The Com-
mittee’s reports under hig chairman-
ship in regard to the Bharat Sevak
Samaj gnd the Khadi Commission met
with general approval in the country
and appreciation in this House also.
But the main point remains there.

1s the Spesker to be functioning as
the Govemor or the President does,
or is he to exercise his own individual
discretion and judgment in regard to
this matter? That is one point. That
1 would like the Speaker to keep in
mind, because we do not find that he
has had the opportunity of exercising
his own judgment from the manner
in which these things have happened
till now.

Secondly, many vf the States, I am
sure on the advice of the Speaker
here, either yourself or your predece-
ssor, have chosen to follow the British
practice of inviting some one or other
of the leaders of the Oppostion to
become the Chairman of the Public
Accounts Committee, Only the other
day they gll met you. and you must
have seen how it is that quite a
number of them belong to the Op-
position. And yet in this House
consistently, for good or bad reasons,
secording to me bad reasuns, Speaker
after Speaker has been accepling the
advico tendered formally or infor-
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mally either by the ruling party or
the Government—it is not for me to
distinguish between them. Anyhow,
the result ig that although the House
has brought into existence three com-
mittees—not one or two, g third one
also has been added—and there
were opportunities for the Speakr to
have invited one or two of the leaders
of the Opposition or their prominent
colleagues to become the Chairman of
one or two of these committees, the
opportunity hes not been availed of
bv the Speaker, and 1 hope that the
Speaker would consider it high time,
I would not say to follow the example
of the States but to act up to the ad-
vice that the Speaker himself has
been giving to the Speakers in the
States—I do not know whether I
should call it advice, because these
Speakers are completely independent—
and the practice that the Speakers at
the State level have set up in such a
healthy and wholesome parliamentary
manner.

Dr. L. M. Singhvi (Jodhpur): 1
have only briefly to submit that per-
hapg there Is need for yoy to appoint
a committee, or seek the assistance of
a committee, to advise you on a
thorough reform and review of the
conventions, procedures and certain
methods In the working of the House.
T think It is very important that this
Hnuse. which has functioned relatively
efficiently even in turbulent times
under your speakership, should be
able to make a beginning for devising
more efficient methods of parliamen-
tary control in an over-all way. and
it is in this context that I would also
like to make a plea that the opposi-
tion should be given a certaln definite
recognition embodled in conventions
and practices of this House It would
be prope- for you to consider certain
appointments to be given to Members
of the Opposition, because this gecures
better participation, greater confidence
in the Opposition, in the Whole enter-
prise of Government. 1 should like
very much to mention here that in
this respect, even some of the BState
legislatures happen o have a lead
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[Dr. L. M. Singhvi]
over us, They have certain com-

mittees which are presided over by
the leaders in the oppostion and I
would like to make a plea in this con-
text that this should be considered
and also the queslion of g committee
for undertaking a reform and review
of the various conventions and pro-
ceduces of thig House should be con-
sidered by you,

§Shri D, C. Sharma (Gurdaspur): I
find myself cntirely in agreement with
Porf. Mukerjee and Pro'. Ranga. I
think that here we have got a sizeable
opposition. Even if the opposition
were not 8o numberous as it is here,
even then I think the opposition must
have something to do with parliamen-
tary committees and sei-up. It should
not only be the business of the ruling
party that they should monopo'ise all
offices; they should believe in  the
so:ialist pattern of society and distri-
bute some of the offices among Mem-
bers of the opposition. Moreover I
think the opposition ig already quite
responsible but if they are askcd to
do some work in the line of chair-
manship uf these committees 1 think
they will become more responsible,
You know sometimes the person who
wants to wreck a ship is made the
captain of the ship. I do not say they
want to wreck any ship. I believe
they should be given a chance in
these committees. Thridly, this is a
wholesome practice which is  being
followed in other democracies of the
world. Our democracy is called the
biggest democracy. If this biggest de-
mocracy in this world does not set
up such good precedents. I do not
know what the people will think cf
it; 1 think our dem9eracy will become
a kind of reactionary democracy.
Therefore, I want our democracy to
be progressive. More and more
chances should be given tw the oppo=-
sition in these things, One thing
more. The Congress Party appoints
the Khadi commission and this body
and that body; it is they who spend
the money. Now a prrson why spends
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the money cannot be asked to gudit
the performance in terms of spend-
ing; somebody outside, an  outside
ag-necy should be called upon to do
that. There'ore, I support Prof.
Mukerjee and Prof. Ranga.

ot swrmefre et (faete)
weay wEEY, FEF O% qUUT WX
fagra w1 geasw g & A7 fT gl
Wi e Tm § g agea g
#fer smagrfor 3ftz & & woar ow
WAV W A FEAT ATET §F AR
¥ fir % qafere oFTezE w1 19 o
WY % FxEg 97 91T W §AY W) HEE
g ooy oy 1t 3fe ¥ fremw e &
oY &= #7 ATy @ & A 7w
e f 6 gt o TAE A A
& gy ¢ faadr gzar & fad
i & oA frem fiwe S
W &7 Wt Frarer § 3o T OF A
T gea safav Ag 5 ag o awy
AR gy Eafw Kot s &
9 Wt @@ T ® Frier $T T §
R FFIE T § T g4l w7
oF g T fermr & 1

i A K fagea & w7 #
EAT g § ww a7 R o v
sar T a1g fe qafas ore saE
qifaTiiz &1 oF W § W @ w
qifeaTiE FHE Y &40 g & s Ay
Y 9t 9 w1 3 q@faw oweew
w32 o) Aot § | qafaw  gwTEEE
A TN
¥ qu R & ¥ W gu @
o1 | foes a1 wree e aurT F 4
¥ qafew CFTezA FAA ¥ [WET A Wk
qufaw owT3Ew w3421 7 fanig faar ag
% agg W fema 9 aw @ o &
¥ are WY e § e gk fag fea
wfart & gt 97 ® v FweAr
qur | fargw I e A fesfa Wt
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wfama o g@t @Al T E 1 xS
frofr &Y 5 s T ® O § Y wRE
¥ qanl w1 sragfor w9 3] & faw
wfrstfcdl ®y @ a1 w9
dff & § o faq = ¥ mewd
® § IAF F wSAE FW ¥ fAag
af % w7 F vax & 1 & wor el
v & wmarc o & wrod fraem s
wrga § 6 5, 5 @R 6, 6 ad wHT WY
W firvig ford g &) oy & afewr o
39 & &7 foeY ag # sy Y
gadt g

TFTI2N w2 A (6 § fared f w0y
TIY KT gAY §, A FAW RO W
Tz PRl afew fafreee oY o
wifaw # 1| g7 ¥ A &ra w1 fgld

wig . ...

wIq wg : wrg foEl S
feow w3t a0 g ?

ot et wiewt : & feeew Tt
w7 g & O wrow 3 A s
arfe qoro ¥ gz ¥ e gad fag
N o I qn mfw W fe
qafas gwIcA waer fawm e &
frofr Gt § ag 98 & fvig ¥uw
gurr &7 €1 feami & & o ot afes
I W 9T HAaE § wrfgw |

wera wfwm A am §
Enough has been said

Shrimat| Renn Chakravarity; W
do not want to say anything personal.
The present incumbent has done good
woix.  All the other previous chair-
meus nave Jone pgood work. But it
is Dot g pcTions! maiter.

Foreign Ex-
change for Travel
Abroad (Stt.)

Mr. Speaker: [ have followed that.
1 have heard all the hon. Members
on this side as well as on that side.
I mean the Congress gide also, in my
front. Therefore, certainly I shall
keep that in mind. At this moment,
1 can only say that; nothing further
at this moment.

Now, the statement by the Finance
Minister.
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1244 hrs,
STATEMENT RE : RELEASE OF
FOREIGN EXCHANGE TO

BUSINESSMEN FOR TRAVEL
ABROAD LAID ON THE TABLE

The Minister of State in the Minis-
try of Finance (Shri B. R. Bhagat):
With your permission, I wish to make
a sta.ement on benau of the Finance
Minister.

Mr. Speaker: The statement might
be laid on the Table of the House.

Shri 8. M. Banerjee (Kanpur): Let
it be read out.

Mr. Speaker: Already 45 minutes
is over; it is long; so It may be laid.
If it is necessary certainly 1 will
allow one or two questions, It may
be laid on the Table of the House.

[The statement was laid on the
Table—Placed in Library. See No.
LT-6287/86).

8hri Harl Vishan Kamath (Hosh-
angabad): Does it con'ain informa-
tion with regarq to what you on that
day—I do not say, complained, but
said about your own case?

Mr, Bpeaker: I have to correct that.
Iy was brought to my notice that be-
sides the amount that I was entitled
lo as a Member of Parliament, I had
asked something for my medical
check-up ang some lit{le amount, 1t
was [ 10 or 12, was givin 10 me
Then, 1 did not press for more; I
remained silent and therefore, it was
understood ‘hat probably 1 was satis-
fled and therefore no further action

o



